Annexure 7to Circular No. IBBI/CIRP/47/12021 dated 24.11.2021
: .

Details of claim received Details of clam admitted Amountof | Amountafany “Amountof ‘Amount of | Remarks, fany Physical
Name of Creditor Amountof [ Query (Whether 9% of voting shar contingent | mutual dues, claim claim Copy
Dateot | Amountctaimea | ctaim Send [ |rated [ Adaress CoC it claim | that may be set- under not Recevied
receip acmitted claim | 20099 |y annlicable off verification admitted
1] Govt of West Bengal %1220 12043971 —Jves N0 No 14,8eli ol A No No 12443977 -~ No [Ves
2] Commercial Tax of Korba. 0512202 156, 156069 |Yes |ves No Colectorate Compound_Korb, Chhsttisgarh -495677. NA No No - —Ino Yes
3[nse 06.12.2022 331930 331930 [Yes [Yes No [Exchange Plaza, Bandra Kurls Complex, Bandra East, A No No - — No [es
4]BsE 13122022 272100 2472100 [Yes [Yes No Floor 20_P) Towers, Dalal street, Fort Mumbai-400001 A No No - — o Yes
[Totar 18301486 | 59.47,500 1 1,24.43977




